09.07.2018 J-1

AT 2.15 P.M

1. W.P.(C) 10544/2017
CM APPL. 43171-73/2017

2. W.P.(C) 10558/2017
CM APPL. 43245-47/2017

3. LPA 553/2017

CM APPL.29785-86/2017
CM APPL.44588/2017,

CM APPL. 45921-22/2017

4. LPA 660/2017
CAV.883/2017
CM APPL.36640/2017,
CM APPL. 40676/2017

5.LPA 398/2016
CM APPL.24869/2016

6.ITA 43/2017

1. CRL.M.C.878/2018
CRL.M.A 3240/2018

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 3
(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

M/S
LTD.
VSs.

ALSTOM TRANSPORT INDIA

UNION OF INDIA & ORS.

M/S ALSTOM TRANSPORT INDIA
LTD.
VS. UNION OF INDIA & ORS.
M/S

VSs.

CHAUHAN ASSOCIATES
UNION OF INDIA & ORS.

M/S NATIONAL HIGHWAYS AUTHORITY
OF INDIA

VS.L.N.MALVIYA INFRA PROJECTS
PVT. LTD. AND ANR.

M/S. MOOLCHAND KHARAITI RAM

TRUST AND ORS.
VS. UNION OF INDIA

PR. CIT-8
VS. SAMTEL INDIA LTD.

COURT NO. 34

SUJIT GHOSH, KRISHNA RAO
GAURAV SINGH, DEV. P BHARDWAJ
SANJEEV NARULA, ANUMITA CHANDRA

SUJIT GHOSH, KRISHNA RAO
GAURAV SINGH, DEV. P BHARDWAJ
SANJEEV NARULA, ANUMITA CHANDRA

HEMANT SINGH,SEEMA SINGH
KIRTIMAN SINGH, PRATEEK DHANDA

SANDEEP SETHI , MUKESH KUMAR
SIMRANJEET SINGH,VIKAS SINGH,
NANDA DEVI DEKA,KAPISH SETHI,
RAJAT KUMAR

SHANTI BHUSHAN, DEHA SACHDEV
SANJANA SHARMA, SUMANT BHUSHAN
DEV. P.BHARDWAJ,ANUBHA BHARDWAJ

ZOHEB HOSSAIN, DEEPAK ANAND,
KAVITA JHA,VAIBHAV KULKARNI

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

SABINA SAHDEV & ORS
VS. VIDUR SAHDEV

PROSENJEET BANERJEE,

SHERYA SINGHAL, SANJIV BAHL
EKLAVYA BAHL,APOORVA BAHL
PAWAS AGGARWAL



09.07.2018  J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 34
HON'BLE MR. JUSTICE VIPIN SANGHI

AT 2.15 P.M

1. CRL.A 965/2016 BHAWISH CHAND SHARMA S.N. GUPTA,
VS. BAWA SINGH M.N. DUDEJA, ANUJ CHAUHAN

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2:15 PM
1. W.P.(C)8299/2009 JAIKISHAN AGGARWAL (BLIND) KESHAV DAYAL, GAGAN MATHUR
CM APPL. 5116/2009 VS. UOI & ORS. VARUN MATHUR,RENU RANT,
MONIKA ARORA, VIBHU TRIPATHI,
RAJIV KAPUR, SRISHTI NIGAM,
H.S PHOOLKA,MUKESH GUPTA
2. W.P.(C)129/2011 JAIKISHAN AGGARWAL (BLIND) KESHAV DAYAL, GAGAN MATHUR,
CM APPL. 251/2011 VS. HINDUSTAN PETROLEUM CORP. VARUN MATHUR, RENU RANI,
LTD.& ORS. RAJIV KAPUR SRISHTI NIGAM
3. W.P.(C)6808/2018 BALAJI VIJAY SHANKAR AND ANR. GURINDER PAL SINGH,NITIN MANGLA
CM APPL. 25887/2018 VS.MINISTRY OF YOUTH AFFAIRS AND SIDHARTH BORAH,RAGINI ANAND,
SPORTS & ORS. S.N. PARASHAR, HEMANT PHALPHER,
PARTH GOSWAMI, V. MANCHANDA,
GAURAV PACHNANDA, SANTOSH PAUL,
SREENATH S., ISHNA KUMAR
4.W.P.(C) 8394/2014 AMIT JAIN RISHABH JAIN
VS. SECURITIES AND EXCHANGE PETITIONER IN PERSON,
BOARD OF INDIA & ANR NEERAJ MALHOTRA, SANDHYA KOHLI
HARSHITA AGARWAL, RUPAL LUTHRA,
ABHINANDANA

HIGH COURT OF DELHI
7% JULY,2018 REGISTRAR (LISTING)



09.07.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 25
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 02.30 P.M.

1. cCs(comM) 1279/2016 INSECTICIDES (INDIA) LIMITED N.K. ANAND, SHIVENDRA P.
I.A. 11386/2016 Vs. PARIJAT INDUSTRIES SINGH, ASHUTOSH UPADHYAYA,
(INDIA) PVT LTD. DARPAN WADHWA, J.V. ABHAY,

MAIDINI PHUL,
MANISH BIALA, SHARDUL
AMARCHAND MANGALDAS & CO

2. I.A. 2502/2017 THE GILLETTE COMPANY LLC SUDHIR CHANDRA, VIKRAM
I.A. 3523/2017 Vs. TIGAKSHA METALLICS GROVER, SIDDHANTH SHARMA,
In CS(COMM) 153/2017 PRIVATE LIMITED & ANR DEVANSHU KHANNA, RAHUL

CHITNIS, R. SUDHINDER, RANJIT
SHETTY, AKANKSHA, SANDEEP SETHI,

GROVER LAW
*kkk
COURT NO. 15 (Os - B)
HON'BLE MR. JUSTICE NAVIN CHAWLA
AT 10.30 A.M.
19. O.M.P. (COMM) 151/2018 BHARAT HEAVY ELECTRICALS ABHIJEET SINHA, SAURAV AGRAWAL,
LIMITED S. TIWARI, RASHMI GOGOI,
Vs. G+H SCHALLSCHUTZ GMBH ABHIMANYU BHANDARI, ROOHINA

DUA, CHEITANYA MADAN,
SATYAWAN SHEKHAWAT

*kkkkkkk



	JUD09072018
	jud09072018o

